DELHI LEGISLATIVE ASSEMBLY
 Bulletin Part – I

(Brief summary of proceedings)

Friday 14th September, 2007/ 23 Bhadrapada 1929 (Saka)
       No. 84

	1
	 2.02

 PM


	                  Ch. Prem Singh, Hon'ble Speaker in Chair. 

         Dr. Jagdish Mukhi, Leader of Opposition sought action against Shri Bheeshm Sharma for his unparliamentary act against Shri Sahab Singh Chauhan in the well of House on 13th September,2007.

         Smt. Sheila Dikshit  condemned the aforesaid act and expressed regret on the incident and hoped that the Hon'ble Members avoid this kind of untoward incident in future.

                                                                          

	2
	 2.07

 PM
	Question Hour: Starred questions No. 44 & 45  were asked and replied. 

	3
	2.17

PM
	Shri Bheeshm Sharma expressed regret for the incident.

	4
	2.19

PM
	(Question Hour Continued)

Starred Question 47-51 were asked & replied. Replies to starred questions No.  41-43, 46, 52-60 and un-starred questions No. 137- 183 were placed on the table.

	5
	3.01

PM
	Special Mention (Rule 280):  The following Members raised matters under Rule 280:-

1. Shri  Baljor Singh                        

2. Shri Veer Singh Dhingan

3. Dr. Jagdish Mukhi  (Minister of Finance intervened)                   



	6
	3.12

PM
	Shri Moti Lal Sodhi raised the issue of lack of Quorum (Quorum Bell rang).

	7
	3.13

P.M
	     Quorum complete.

  (Rule 280 continued)

4.  Shri Moti Lal Sodhi

5 Shri Dharam Deo Solanki            

6 Shri Mohan Singh Bisht

7. Shri Surender Kumar                    

8. Dr. Harshvardhan

9. Shri A Dayanand Chandila A      

     10.  Shri Mala Ram Gangwal

      11. Shri Mukesh Sharma (Minister of Finance intervened)

      12. Shri Vijay Jolly (Minister of Finance intervened)

	8
	3.58

PM
	 The Chair announced the arrest and release of the following Members in Delhi on 12th September,2007:-

1.  Shri O.P. Babber .

2.  Shri Sahab Singh Chauhan 

3.  Shri Mohan Singh Bisht .

4. Dr. Jagdish Mukhi.

5 .Shri Harsharan  Singh Balli .

6.  Shri Ravinder Bansal 

7. Shri Jai Bhagwan Aggarwal 

8. Shri Dharam Deo Solanki

9. Shri Subhash Sachdeva 

10. Shri Moti Lal Sodhi. 

Announcement of Arrest and release of the following Members on 13th September,2007:-

1. Dr. Harshvardhan

2. Dr. Jagdish Mukhi

3. Shri Dharam Deo Solanki

4. Shri Sahab Singh Chauhan

	9
	4.00

PM
	House adjourned for half an hour

	10
	4.32

PM
	House reassembled.

 Dr. Jagdish Mukhi raised the issue regarding notice of Calling Attention Motion given under rule 54.

The Chair ruled that since the matter is under investigation by C.B.I , the House should wait till the investigation is over.



	11
	4.35

PM
	Presentation of Reports:

1. Shri Ramakant Goswami presented the 'Thirteenth  Report of the Business Advisory  Committee'.

2. Shri O.P. Babber presented  the 'Tenth  Report of the Private Members Bills and   Resolutions Committee'.



	12
	4.37

PM
	Private Members Resolutions: 

1. Shri Bheeshm Sharma  moved the following resolution: “This House resolves that the Delhi Subordinate Staff selection Board be dissolved immediately in view of prevailing inefficiency and irregularities". 

The following members participated in the debate:-

1. Shri Shadi Ram

2. Shri Tarvinder Singh Marwah



	13
	4.53

PM
	Minister of Finance replied to the debate. Shri Bheeshm Sharma was requested to withdraw his resolution and   he withdrew the same. 



	14
	5.02

PM
	2. Shri Shadi Ram  moved the following Resolution: “This House resolves that the prevailing Policy of DDA relating to allotment of land to educational and health services institutions through auction be abolished forthwith and the earlier policy be restored".

The following members participated in the debate:-

1. Shri Jile singh Chauhan

2. Shri Tarvinder Singh Marwah

3.Shri Kanwar Karan Singh

4. Shri Vijay Singh Lochav

5. Shri A Dayanand Chandila A



	15
	5.20

PM
	Minister of Industries replied to the debate.

Resolution was put to vote and adopted.

	16
	5.25

PM


	         3. Shri Veer Singh Dhingan  moved the following resolution: “This House resolves that free electricity and water facilities be provided to the leprosy patients living in Delhi (who are getting only meagre amount of Rs.850/- per month as maintenance allowances from the Government).

         The following members participated in the debate:-

1. Shri Tarvinder Singh Marwah

2. Shri O.P. Babber

3. Shri A Dayanand Chandila A



	17
	5.43

PM
	Minister of Social Welfare replied to the debate. Shri Veer Singh Dhingan was requested to withdraw his resolution and he withdrew the same.

	18
	 5.48

PM
	House adjourned upto 2.00 PM on 17th September, 2007 .
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